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Teequalities in the pace “6T development
aod diffasicn of technical benefits

1740. SHRI MANOHAR LAL SAINI :
Will the Minister of INDUSTRY be
pleased to state :

(a) whether there is need to reduce
the regional incqualities in the pace of
development and in the diffusion of tech-
nological benefits ;

(b) if so, what are the reasons that
large scale public and private sector in-
dustries do not come up in the backward
greas and does backwardness recognises
State boundaries ; and

(c) if not, how it is proposed to re-
move the regional inequalities ?

THE MINISTER OF INDUSTRY
(SHRI NARAYAN DATT TIWARI ):

@) Yes, Sir.

(b) and (c) Government are aware
that the handicaps faced in industrialising
backward areas include absence of ade-
quate infrastructure, resources availability
and size of market, inadequate technical
and skill dev:lopment and absence of
entrepreneurial mativation.  Accordingly,
entrepreneurship development program-
mes, technical training programmes,
project consultancy and technical advice
and adequate credit flow etc. are part of
the Government's strategy to assist entre-
prepeurs in all sectors. While to pri-
mary responsibility for industrial develop-
ment of backward areas rests wijth the
States concerned, the Central Government
offers several fiscal incentives and techni-
cal assistance such as concessional finance,
capital subsidy, tax incentives, hire pur-
chase of machinery, project consultancy
etc.

1741. SHRI MANOHAR LAL
SAINI :  Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether it is a fact that unman-

ned traffic signals in Delhi have proviged
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easy hunting places for (he dacoits
and unsocial elements ;

(b) whether Government have taken
and decision to either man all the traffic
signals or do away with them ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR) : (a) to
(¢) No complaint has bcen received nor
has any incident been reported to the
Police to indicatc that the t(raffic points/
signals provide easy hunting places for the
dacoits and unsocial elements. It is not
practicable to post traffic police person-
nel at every traffic point signal.

Cancellation of Hindustan Lever’s letter

of intent
1742. SHRI SUSHIL BHATTA-
CHARYA : Will the Minister of IN-

DUSTRY be plecased to state the rea-
sons that led to the cancellation of
Hindustan Lever's letter of intent for the
manufacture of concrete additives in West
Bengal under the Industries (Develop-
ment and Regulation) Act, which was
granted to thc company in September
1981 to enter into this ficld, when licences
were issued to it for other plans to di-
versify its manufacture including poly
cotton fabric shirts and Dicamba Herbi-
cide in the Kandla Free Trade Zone in
Gujarat ?

THE MINISTER OF INDUSTRY
(SHRI NARAYAN DATT TIWARI):
A letter of intent dated 28-9-1981 grant-
ed to M/s. Hindustan Lever Limited,
Bombay for setting up an Industrial Unit
in District Midnapore in the State of
West Bengal for the manufacture of Con-
crete Additives was cancelled by the
Ministry of Chemicals & Fertilizers with
effect from 29-3-1983, as the company
intimated them that introduction of Con-
cretc Additives in the Indian Market was
not presently feasible and that it would
not be possible for the company, for the
present, to implement the project,
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Letters of intent for setting up two
Industrial Units in Kandla Free Trade
done waere issued by the Ministry of
Cammerce to ' M/s. Hindustan Lever
Limited—one on 23-12-1982 (since con-
verted into an Industrial Licence by
Secretariat for Industrial Approvals on
28-5-1983) for the manufacture of Shirts
made of poly cotton fabrics. and the
other on 20-5-1983 for the manufacture of
Dicamba Herbicide.

Licence for diesel engine

1743. SHRI SUSHIL BHATTA-
CHARYA : Will the Minister of IN-
DUSTRY be pleased to state whether
Government are considering giving licence
for manufacturing diesel engines to a
private firm like Hindustan Levers instead

of manufacturing them in the public
undertakings ?
THE MINISTER OF INDUSTRY

(SHRI NARAYAN DATT TIWARI) :
M/s Hindustan Levers have submitted an
application for the manufacture of Diesel
Bngine with 100%, Export obligation
which is under consideration of the
Government. No proposal from any
public sector has been received for manu-
facture of Diesal Engine for 100%
export.
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Modemisation of Rourkela Steel Plast

1745. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of STEEL
AND MINES be pleased to state :

(a) the estimated cost of moderni-
sation programme of the Rourkela Steel
Plant ;

(b) the year in which the moderni-
sation programme of the Steel Plant
started ; -

(c) the year by which the modemi-
sation work of the Rourkela Steel Plant
is expected to be completed ; and

(d) the progress made so far in com-
pleting the modernisation programme of
Rourkela Steel Plant ?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL AND
MINES (SHRI (N.K.P. SALVE): (a)
to (d) Modemisation of Rourkela Steel
Plant is wnder consideration of the
Government. The cost estimates and
other details would be known only after
the proposal is finalised. Work on the
modernisation of the plant would start
only after an investment decision is
taken.

Scheme to Control Environment

1746. SHR1 K. MALLANNA : Will
the PRIME MINISTER be pleased to
state :

(@) whether Government have recent-
ly framed schemes for control of environ-
ment in the country ;

(b) if so, thc details regarding the
scheme as well as areas, State-wise, that
have been covered under this scheme ;





